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Notes of The Registry

Order of The Tribunal

Heard Mr.D K.Mohanty, learned counsel for the
applicant and Mr.L.Jena, learned counsel appearing for the
official respondents. Mr.Jena submitted that this O.A. has
become infructuous as in the meantime, grievance raised by
the applicant has been redressed by changing the 1.O. On the
other hand, Mr.Mohanty confirms the submission made by
Mr.Jena. In view of this, the O.A. is disposed of for having
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